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Sonctioning of huee amounts by LIC 
and GIC to fall the offers of Coni^ress 

Party during 1977 Lok Sabha 
Elections

44. 7. SHRI ANANT DAVE: WiU the 
Minister of TINANCE AND REVENUE 
AND BANKING be pleased to state;

(a) whether Government are aware 
that the Life Insurance Corporation 
of India and the General Insurance 
Corporation of India sanctioned huge 
amounts to fill the coffers of the Con
gress Party during 1977 elections to 
Lok Sabha; and

(b) whether Government have or
dered an inquiry into the working of 
the Life Insurance Corporation of 
India and the General Insurance 'Cor
poration of India?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PATEL): (a) No loans had been 
sanctioned by the L.I.C. and the G.I.C. 
or any of its subsidiaries to the 
Congress Party during 1977 election 
to Lok Sabha

(b) Question does not arise.
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Indian Aircraft Rules

443i). SHRI AHSAN JAFRI: WiU the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) whether any rule of the Indian 
Aircraft Rules is violated by a person 
sitting beside the pilot in the co-pilot 
seat in any aircraft without a valid 
licence; and

(b) whether the Director General of
Civil Aviation takes action agamst 
every person who occupies the pilot/ 
co-pilot seat during a flight without a 
valid licence and authority and also 
against the commanders of such 
flights?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRl PURU- 
SHOTTAM KAUSHIK): (a) Yes, Sir, 
if the aircraft requires a minimum of 
two pilots for its op-eration.

(b); If any such case comes to the 
notice of the Director General of Civil 
Aviation, suitable action under the 
rules will be taken by him.

Expenditure on Development of Turist 
Posts in Bihar

4440. SHRI SUKHDEO PRASAD 
VERM A: WiU the Minister of TOURI
SM AND CIVIL AVIATION be pleas
ed to state:

(a) the Central assistance asked by 
the State Government of Bihar for




